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HOUSE OF THE PEOPLE
ThuTsday, 4th March, 1954.

The House met at Two of the Clock.
[M r . Speaker in the Chairji

QUESTIONS AND ANSWERS
(See Part I)

8 P.M.
MESSAGES PROM THE COUNCIL

OF STATES
Secretary: Sir, I have to report th  ̂

following two messagGB received froco
the Secretary of the Council of States:

(i) **In accordance with the pro­
visions of rule 125 of the Rules
of Procedure and Conduct of
Business in the Council Of States,
I am directed to inform the House
Of the People that the Council of
States at its sitting held on the
1st March, 1954, agreed without
any amendment to the Displaced
Persons (Claims) Supplementary
Bill, 1953, which was passed by the
House of the People at its sitting
held on the 23rd February, 1954.”

(li) **In accordance with the pro­
visions of rule 97 of the Rules of
Procedure and Conduct of Busi­
ness in the Council Of States, I 
bm directed to enclose a copy of
the Air Corporations (Amendment)
Bill, 1954, which has been passed
by the Council of States at its
sitting held on the 1st March, 1954. ’

I I 54

AIR CORPORATIONS (AMEND­
MENT) BILL

Secretary: Sir, i lay the Air Cor­
porations (Amendment) Bill, 1954. as 
passed by the Council of States on tho
Table of the House.

PAPER LAID ON THE TABLE
Ministry or Commerce and Industry

Order No. S.R.Ot 392.

The Minister of Commerce and In
dostry (8bri T. T. KHshnamacharl):
X beg to lay on the Table a copy of
the Ministry of Commerce and Indus­
try Order No S.R.O 392 dated the- 
2nd February, 1954. [Placed in Libra­
ry. See No. S-49/54.1

MUSLIM WAKFS BILL
P resentation  o f  R eport o f  S e lect

Committee
The Minister o f Law and Afinority

Affairs (Shrl Biswas): I beg to present
the Rei>ort of the Select Committee on 
the Bill to provide for the bett-sr 
governance and administration ol
Muslim Wakfs and the bupervislon
Mutawallis* management sf them, tn 
India

RAILWAY BUDGET—contd.
Mr. Speaker: Th  ̂ House will now

proceed with the general discussun
on the Railway Budget

Shrl Altekar (North Satara): S'-,
be it an occasion for the discussion..
on the President’s Address or
the Railway Budget or the General
Budget, there i« a certiin section of
hon. Members who always go out for

766 P. S. D.
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destructive criticism by taking any 
matter to nny extrpmity. Th’s 
reminds me of the sttory of a father 
and his learned son. The son 
clever no doubt, but, hi8 cleverness 
bordered somewhat on perversity. ,

IP andit T haku r  D as B hargava  in the 
Chair li

There was a marriage ceremony >v 
vh? family and tl̂ e had prepar­
ed a pandai for the purpose of per­
forming that ceremony. After cons­
tructing lihe pandai he asked his son 
whether he was satisfied with the 
pandai. His son went round and said: 
*‘This is a very inauspicious pandai” . 
“Why?” asked the father. The son 
said

^  ^  »T7r t  1”

?  TT in Sanskrit means both a bamboo 
and family-Une. His objection was that 
inasmuch as the ‘bamboos were cut 
for the purpose of erecting a pandai, 
the family-line also would be broken 
if the ceremony took place in it 
The father thoiight that such an ob­
jection should not remain and 
asked the contractor to remove it and 
prepare another mandap without leav­
ing any room for «uch criticism. The 
contractors erected another mandap 
using girders and teakwood. Th^ 
ffeitiher then asked thi© ^on whether 
he was satisfied with that. The- son 
closely ix̂ p€Pcted the pandai and then 
said that it was more dangerous than 
the piecJeding dao. “Why**? asked 
the father. The son said:

n  anft ?ft ^  !? i"

In thiff pandai, aU the bamboos are 
removcxi and therefore it will lead to 
the extinction of the family-line if the 
marriage ceremuny was performed in 
it  Th« father reaHsed that it was 
beCt r̂ to rely on onê a common sense 
than to proceed in the UgM of such 
unhelpful and destructive criticism.

In the course of the debate, one 
such Member after another grew 
eloquent in condemning the Govern­
ment for what was not done: viz., all 
the old rolling-stock has not been fully 
removed or being removed and raplac- 
f!d; all the dismantted "Uneg are not 
beijnir restored; new* linesl that arei
being undertaken are not of a suflft- , 
cient magnitude; then again, full ame­
nities have not been provided to the 
servants and the Passengers; bottle  ̂
necks w ^e not removed: further, the 
speed has not been increased and
punctuality is not restored to 99 per 
cent., and so on. Even if eight hun­
dred crores of rupees are spent, all 
these things could not be done in five 
years. The only sum that is available
in these years is Rs. 400 croree for
the Railway development. If wishes 
were horses anyone could ride. Un­
fortunately. the hon. Railway Minister 
has not an Alladln's Lamp with him 
s-o that he could do all these things 
overnight and without any additional 
money. This again, is not an age:

‘what Circes carol and syrens 
sing

or vocal critics plenty bring’.

This is an age- of hard realities, an age 
where economists* calculators and 
plannertt have to think In the light of 
objective coiiditions and the resources 
at their command. When we lake this 
into consideration we have to look to 
the fact that as many as 2,554 locomo­
tives had grown over-age in 1051 March, 
while 6,d95 coaches and 47,256 wagons 
had gone almost out of use. This is 
not all. It is a continuing process. 
Every year, over 200 locomotives, over 
600 coaches and oror 5,000 wagons 
get over-age. And this process does 
not stop because w^ embark on a plan; 
it goes on. So. even if aU the money 
is spent for these purposes the norma\ 
position cannot be fully restored. 
Thttretore. wbat has to be W  is that 
We havfe. tv> make proportionate ap- 
portkmment to«r«rds the various items
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that We have to look to. and from 
that particuJar point of view the plan 
has been, undertaken. As many as Rs. 
^07 crores have been set apart for the 
purpose of manufacturing and procur­
ing the planned quota of rolling stock 
and machinery, and that is the only 
thing we can achieve. Tlierefore» 
when an hon. friend on the other side 
has said that there is a crisis because 
overcrowding has not been completely 
wiped out, that full amenities have 
not been given to passengers, and that 
the pay of railway servants has not 
been increased to a scale which he 
desires, he fails to understand that 
there will also be a crisis if any 
source from which the money is to be 
had is not suRgested by him. Perhaps 
he thinks that it is not his responsi­
bility. But we have to take an ob­
jective survey and purview of the 
whole situation. Therefore we have 
apportioned for theise various items 
f5ums which could meet the reasonable 
and urgent demands.

If we consider the matter from this 
point of view, the achievement that 
has beftn made is not in any way 
negligible. So far as the Chittaranjan 
Locomotive Factory is concerned, for
1951 the target flxttd was tw^ve unitip 
but we actually had sixteen. B\>r
1952 the target was thirty and we 
received thirty. For 1953 the target 
was forty-flve and we actually got 
fifty-four. So in these three years, 
against a target of eighty-seven we 
got one hundred. Therefore the hon. 
Minister thinks that he can raise tilt 
target from 120 to 150 a jrear and 
thereafter to 200. That ig the situa­
tion. and that is not in any way dis­
heartening.

There is also criticism that the cogt 
of these engines is very high. But 
the t'ritics fail to take into considera­
tion that out of these Rs. 14 crores 
that we are spending for the factory an 
many as Rs. 7 crores were for the 
purpose of buildings and other cons­
tructions. The interest over that and 
overhead charges have to be distribut­
ed over tha few units preparW in the 
early stages. But when the factory

goes into full production it will be 
spread over all those large number of 
units, and in the course of a few years 
We will be able even to take back 
the subsidy by spreading it over a 
large number of years.

Then again we have to take into 
consideration the fadt that in foreign 
countries the facftorles have been estab­
lished scores of years ago and have 
been working with lull speed and 
they ^€Te besides established at a low 
cost. Therefore, takini; into consider- 
atiolri all these facts, our achievement 
is not in any way low.

The Integral Coach Factory is going 
into full production at the end of the 
Five % ar Plan. We will be produc­
ing 11,000 wagons instead of the pre­
sent production of 7,000, as against 
an annual wear and tear of 5,000 
wagons.

h  was said that the number of 
quai*feers that are built for the various 
railviray servazits is vety small. It 
has to be taken into cdhsideratioh thkt 
oixt of the railway servants, as many 
as 4 lakhŝ  are n̂ the essential ser­
vices. There are more than three 
l^hs of (taarters that are already 
biiilt. Every year we are building 
nine thousand or mote quarters. 
When it is said thut it would take a 
hundred years to build the necessary 
quiarters, it is only a ludicrous way 
of critliclslng the matter.

Then I would like to make a few 
suggestions so far as railway develop­
ment is concerned. 1 am very glad 
to note that on the Barsi Light Rail­
way some fifty more coaches have 
been put. But, at the same time it 
has to be taken into considerativm that 
there are four fairs in a year and the 
pressure of traflftc is so grfeat that it 
is not possible to cope with it, with 
the addition of these coaches on this 
particular line. Besides, in these 
coaches there is a middle row of 
benches without any protection for the 
back, and people find it very diffiicult 
to save themsehres from falling. I
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am sure the hon. Minister will take 
necessary steps to remove all these 
difficulties.

At page 6(1 of the report of the Rail­
way Board lor 1952-53 I find a state­
ment which refers to very heavy 
corrosion in the boilers of the Tata 
engines workini? on the south-east 
section of the old MSM Railway. I 
would suggest that investigations 
should be made as to whether this 
corrosion occurred due to inferior steel 
or whether it was due to bad water, 
and then proper remedial measures 
taken.

I find that there are a number of 
accidonts. Even in today’s paper I 
read about another accident. In this 
connection it has to be taken into 
consideration that just like the engines 
and other rolling-stock, even the 
tracks, bridges and culverts get old 
and require replacement or repairs. 
There are also boulders on the track 
over-hanging from the mountains that 
are cut, and due to weather, rain and 
sun, they get loose and loose every 
year. Therefore^ prompt and proper 
inspection should be made and all 
such plaoes of danger should be de­
tected immediately and repaired with­
out any further delay so that further 
accidents may be avoided. There 
should be a standing Inspection 
department whose duty it should be 
to keep such such places in constant 
check.

As regards the criticism that was 
made against the inflated mileage 
charges, I would like to point out that 
there need be no apprehension that 
this would in any way be lacked upon 
by the people as a step which is not 
in the right direction. There was an 
objection that it would be bad in law. 
I would like to draw the attention of 
the hon. Members to the fact that the 
house rent of an old house ŝ lower 
than that of a new house because the 
cost of conatructlon of a house now 
is much more than what it was when

the old house was constructed. This 
differentiation is accepted by law in 
the Rent Act. So also in the case of 
railways which we are constructing 
now, the cost is more on account of 
the preserir market rates of raw mate­
rials. People however would welcome 
new Railways with inflated mileage 
charges where there are no good trans­
port facilities, and from that point of 
view I would suggest that in the next 
Five Year Plan, the Satara-Koregaon 
Railway should be taken into consi­
deration. There is also a report of 
tfce( Traffic Survey iflnganeer o f the 
MSM Railway, which is dated 3rd 
August, 1911 and in that full survey 
has beem given. Thereafter, lands 
were acquired and traok-work under­
taken to the extent of some three 
miles. The Krishna Bridge was also 
constructed which would be useful for 
both railway as well as ordinary 
traffic. But, the work was given up 
due to financial stringency after World 
War I. Satara is a district head­
quarter. It is suffering for want of rail­
way connection. Trade and commeree 
would flourish if it is C(Manected by 
railway. Therefore this Railway pro­
posal should be taken up for considt r̂- 
ation. I would also mafa a BUgget* 
tion with reference to the Lonand- 
Phaltan-Pandharpur Railway. Survey 
was made about fifteen years back. 
The Sakharwadi sugar factory on the 
Nira Canal is near Phaltan and is far 
off from the Railway Station. There 
is also abundant crop of sugarcane and 
other articles. If a railway connec­
tion is given it would help develop­
ment of trade and industry in that 
region and reduce tluf pressure of 
traffic on other Pandharpur lines.

Sir, I submit that during the three 
months, July, August and September, 
and up to 15th of October, there 
less traffic on the railways due to 
rainy season. I would suggest that 
during this time there should be single 
fare and double Journey concessloii 
tickets to holy places and other worth 
seeing sites in these days like Gaira** 
sappa, Gothak and so on.
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These are the things that I wanted 
to say. I would conijratulate the hon. 
Minister......

Mr. Chairman: The difficulty is that 
so many hon. Members are anxious 
to speak. I must call upon the neoct 
Member to gpetak.

Shri Frank Antl|Oiiy (Nominated-- 
An^lolndians): Our Railways are, 
admittedly, not only our greatest 
national asset, but, 1 believe, the 
greatest legacy which this country 
has inherited. There is nothing In 
Asia to compare even remotely with 
Indian Railways and I believe there 
is nothing in the whole Wiirld to 
r’ompare with this largest single Rail­
way Administration. Because of that, 
I feel that it should be not only our 
pride, but our duty to nurture this 
legacy zealously and to lavish on it 
not only the maximum of care and 
attention, but the maximum even of 
affection. I have had the opportunity 
and privilege of dealing for many 
years with the problem v>f Railways 
and I propose to approach these prob­
lems in this spirit Of constructive sug­
gestion and examination.

My first note of warning is that 
none v>f us can approach th© Railway 
problems in any spirit of complacency. 
Where weaknesses and deficiencies 
are pointed out, they should be faced 
up and ther© should be no attempt 
to make liicht h){ them. I am extreme­
ly unhappy at the lacIT of attention 
which the planners have paid to the 
Railways. I feei that the estimate of 
the planners had been not only inade­
quate, but wrong. As we know, a sum 
of Rs. 400 crores has been allocated 
to the Railways in the Five Year Plan.
I submitted last year, and I will con­
tinue to submit, that Rs. 400 crores 
are not sufficient even to enable us to 
make up the lee-way in respect of 
rolling-stock, machinery and equip­
ment. Much less will this sum of 
Rs. 400 crores enable us to expand 
our Railways so as to keep pace with 
the growing trade and industry. What 
the Hon. Mlniker has stated is even 
more disconcerting. Even this already

inadequate sum is not going to be 
available. The hon. Minister hag point­
ed out that there is a short-fall of Rt. 
60 crores out of the Rs. 320 crores 
that the Railways themselves are go­
ing to contribute. At this rate, at the 
end of the Plan period, the snort-fali 
will be in the regivm of Rs. 100 crores. 
That is, together with t*ie contribution 
of Rs. 80 crores from the Cetitre, the 
Railways would have only about Rs. 
800 crores for rehabilitation and 
development. My v>wn estimate is 
that we will require at least Rs 600 
crores if the Railwa.vs are going 
rehabilitate, if the Railways are going 
to keep pace with the growing trade 
and industry, if they are not going to 
inhibit trade and industry in this 
country.

I feel that we cannot be complacent 
with regard to the overall picture. 
The Minister has himself pointed nut 
that it is one of increasing expendl  ̂
ture on one side and progressive 
diminutive of surplus on the other. 
He has also pointed out that our 
Development Fund is rapidly dwindl­
ing. I am not going into the reasons. 
Whatever the i^s,ons may be, the 
figures supplied both by the Minister 
and by the Railway Board definitely 
bespeak a decline in operational effi­
ciency. This is a matter which, I 
feel, we must face up. i shall give 
a few figures to illustrate what I am 
saying. Fifteen thousand new wagons 
were Put on the lines in 1952-53 and 
208 new locomotives were out on the 
lines. Industrial production happily 
went up by 10 por cent. One should 
have expected as a natural and inevit­
able consequence of the cumulative 
effect of these favourable circumstanc­
es that there should have been an 
increase in the volume of goods tralflc. 
But, we find this disconcerting feature, 
with more new wagons put on the 
lines and with more locomotives put 
on the lines and with industrial pro­
duction up by 10 per cent., the volume 
of goods traffic has gone down. 
There has been a decrease in ton 
miles. There has been an increase In
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wagon miles. W&at does this meian? 
It means that more wagons have been 
used to carry less tonnage. There 
has also been &n increase in goods 
train miles which means that goods 
trains have travellec| longer distances 
while carrying a lower volume of 
goods. The freight load on the broad 
gauge trains has decreased. We have 
an all round decrease in the traffic in 
smalls. I pointed out last year that 
this was inevitable because I felt that 
the turn-round position of wagons 
was not satisfactory, and the traders 
and businessmen were looking away 
more and m^re from the Railways so 
far as smalls traffic was concerned. 
I submit the position is not calamit­
ous, it is not catastrophic, but there 
are these weaknesses and deficiencies 
and We must face up to them.

different categories of Police on the 
Railways—the Railway Protection 
Police, the Gwernment Railway 
Police, the Watch and Ward Police 
Department, which is a quasi Police 
Department, etc. I am not going to 
condemn these De|partments by any 
sweeping generalisations, but I will 
say this to the hon. Minister that 
there is a general feeling among 
Railwaymen—1 beiieve th^ expendi­
ture On the police has increased very 
considerably; I would like some clari­
fication on whether thp expenditure 
on these various categories of Police 
has increased within the last four or 
five years—that in spite of this in­
crease. these categories of Police do 
not inspire a sense of security and 
protection which they should, both in 
the staff and in respect Of Railway 
property.

Then there is an important omission 
in the Railway Minister’s speech. No 
figurê ; have been supplied with re­
gard to the turn-round of wagons. 
My own feeling is—and it is supported 
by implication by what the Railway 
Board has told us—that the demand 
for goods movement has exceeded the 
supply of wagons. In fact, there has 
been, and there continues to be, • 
bottle-neck so far as transport is con­
cerned. That there is this prevalence 
of a bottle-neck is also supported by 
the repeated statements we see in the 
press by leaders of trade and industry.

Then there is other aspect. While 
the volume of goods traffic has de­
creased, while there has been all* 
sound diecrease in oxir passenger earn­
ings, it is significant that the claims ic 
reapect of lost and damaged goods 
has increiRsed in 1952-53 by Rs. 30 
lakhs. Now, what is the reason for 
this? While your volume of goods 
traffic has decreased, why do your 
claims increase by R.<i. 30 lakhs in 
one year? I may be wrong, but tny 
own feeling is that the Minister should 
investigate the position with regard to

Then, a word about passenger traffic. 
The Minister ha.<̂ ndmitted that therp 
has been an allround decrease in 
passenger earnings. Here I would re­
quest that the Minister directi fomfr 
kind of scientific research into this 
position. This is a vital aspect of 
Railway earnings and We cannot leava 
it in the region of speculation. What 
is the reason? Is the reason a purely 
economic one? Is it because of the 
savage inflationary spiral in this: 
country, because the people have less 
money to spend, that passenger 
receipts are going down? Or is it the 
combined effect of an economic factor 
together with »ome p^hological fao* 
tor? I suggest that there must be 
some scientific research, looking into 
this not only from the aspect of ope­
rational efficiency, but also from th? 
psychological aspect. And here I am 
going to make a very earnest request 
to the Minister. I am going to ask 
him to postpone any kind of re^cln” i- 
fication. I am one with him in main­
taining that we must have the goal of 
an egalitarian society in this country, 
but what I feel is that this is not the 
time to re-classify or reshuffle Railway 
accommodation. I was the solltarjr
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dissident When re-classification was
introduced. I said '‘No. We have 
enough major problems on our hands 
posed by the ravages of partition. Let 
us first deal with those problems. Let 
us tirst get on top ot those problems 
before we divert our energies to gra­
tuitous problems*'. And I feel that 
until the coaching-stock position" im­
proves any kind of re-classiflcation 
can moan only one thing: merely some 
kind of reshuffle within the ambit of 
the limited coaching stock. And that 
is what has happened. I say this,— 
and no one oan deny it,—that we 
have lost at least Rs. 24 lakhs by the 
abolition of first class. There has 
been no compensating advantage be­
cause the revenue from second class 
has been less than before its abolition. 
Th  ̂ only thing that has been achieved 
is that there is additional discomfort. 
People who could afford to and did 
travel first class today are herded to- 
gethcT in over-crowded second <'lass
compartments. I would say this that 
until the coaching-stock position iix»- 
proves, why throw away any money 
at all? We have derfinitejy lost Rs. 24 
lakhs with the abolition of first class.̂  
Once the coaching-«tock position im­
proves and once wa< are in a position 
perhaps to sacrifice money to princi­
ples, then I say it wil be the appro­
priate time to consider the reclassift- 
cation of travel.

There is another issue which 1 fee! 
is an imortant onev ̂ and we should not 
evaBe lit In thU House; " Î'here nas 
bean a lower volume of goods traffic. 
Passenger earnings have decreased 
My own analysis shows that In spite 
of this decrease, there has been an 
increase in coal consumption of close 
on to 400,000 tons. I do not know 
how much one ton of coal costs on an 
average, but why this unexplained and 
apparently quite unwarranted Increase 
o f almost half a million tons of coal, 
-mating the Railways—1 sttouid esti- 
mate—roughly about half a crore of 
rupee®.

Then, I am particularly unhappy 
about the consequences of regrouping.
I am not attempting to father the

consequenc€»s or ill-consequences o f 
regrouping on to the shoulders of the 
hon. Minister of Railways, it was not 
his baby; It did not emerge from his 
brain. But I say this that I feel that 
regrouping has not led to rationalisa­
tion. It has not led to streamlining. 
Let me illustrate this by a few ex­
amples. .Looking at the figures, 1 find 
that in 1952, there were 2,231 ofWcers, 
while in 1963, there were 2*434 oflfl- 
cers. That means, after regrouping, 
In one the number of officers has 
Increased by 203. And if we go track 
a little further, we find an even more 
spectacular increase. The figures of 
officers for 1950 was 1,717. In other 
words, between the years 1950 and 195»* 
in a period of three years, the number 
of officers has increased by 717, i.e.. 
in three years, instead of rationalisa­
tion, instead of Integration, your num­
ber of officers has increased by nearly 
42 per cent. My own feeling is—I am 
interested for the moment only in the 
Railways—that that posts which have 
b^en creiated are absolutely super-

• fluous supernumerary posts which 
have been a hindrance and not a help 
to the Railway Administration. Let 
me illustrate what I am sayinĝ  
There were about five districts on the
O. & T. Railway—I am not talking 
about the Assam section. Half of the 
Fatehpur District consisting of 25Q 
miles of railway track......

Mr. Chairma'ii: Two minutes more.

Shrl Frank Anthony: May I be given 
five minutos more? I am speaking on 
behalf of my group.

Mr. Chairman: The number of pei- 
sons desirous of speaking is so large 
that I do not feel disposed to extena 
the time Of any member.

Shri Frank Aatbony: i am speaidng 
On behalf of ray group.

Mr, Chainnan: I have given 15 
minutes to the hon. Member.— 
minutes are left,

8hrt Frank Anthony: You may give
me 20 minutes.
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Mr. Chairman: In two minutes, aU 
the points can be made out if the hon. 
Member just touches on those points. 
But if he Wants to expatiate on them. 
he will require more time.

Slhii Aiitli6ti>; After regroup­
ing, the area was increased from 5 to 
5i districts For the sake ot half a 
district, what Have we done? We 
have created two new Regional Ofll- 
ceC  one at Lucknow and one at 
Muzaffarpur. Before that, five dis­
tricts were controUed from headquar­
ters under the head of one Officer and 
two deputies. Now, for the sake of 
half a district, we have two new 
Regional Offices, with three deputies,— 
H(ew officers, new buildings, and all the 
accompanying paraphernalia of addi­
tional expenditure with regard to staff 
and office. What have these two new 
Regional Offices achieved? 1 say this 
categorically, and I am not blaming 
any one. But what have they done? 
They have done nothing at all. They 
are merely post offices, they are mere­
ly diversions; instead of the matter 
going, as it did originally, straight to 
the headquarters, it is now diverted 
to these Regional Offices, and there is 
so much more of diversion and delay- 
1 would ask the hon. Minister to go 
Into this particular aspect.

Finally I want to Say this. The 
hon. Minister has not given us any 
real information about the productivity 
of railway labour. The figures releaa- 
■ed previously showed an alarming de­
cline in respect of the productivity of 
railway labour, a declin^ from '100 in 
1938-39 to 69 in 1948-49, and my own 
estimate is that it has declined even 
further, and I think today, as com­
pared with 1938-39, It is 50, that is it 
has gone down by nearly half. I say 
this, as one who has the greatest re­
gard for rallwaymen, that the produc­
tivity of railway labour is on the de- 
rline. This is a very vital matter, and 
to my way of thinking, it is the mo«t 
vital problem for the Administration. 
And unless something can be done to

rehabilitate the prcTAiotivity Gi rail­
way labour, we will neirer be tt>le to 
recapture the efficiency Whici was 
once the pride of th e  Railways in this 
country. I submit that it is a psychon 
logical problem. It is not a‘ prc^blem 
which can be faced or solved by com­
mittees or commissions. But why is 
it that the morale of the railwayman 
\s low? I would say this that their 
morale is low, and it is getting worse. 
There are so many grievances which 
ihave been imposed on them, not en­
tirely, but largely as a result of re­
grouping. It would not cost the hon. 
Railway Minister one anna to remove 
these grievances, and to extend, to 
strengthen and revive the morale of 
his railway staff. I will only give a 
few instances.

The most acute problem which 
afflicts railwaymen tbday is the short­
age of quarters. Now, I know that 
this is a legacy and We cannot solve 
it overnight. B i^, we have to re­
member this, that with our present 
allocation in respect of railway quar­
ters, we will not be able—that is my 
calculation— t̂o solve the question of 
railway quarters for a period of about 
50 to 70 years. We must accept that 
railwaymen will not have quarters.— 
although quarters have to be provided 
to them,— f̂or 50 to 70 years. The diffi­
culty in respect of their qnarters can 
be, and must be, mitigated. What Is 
the way out of the difficulty that 
they are suffering? The difficulty they 
suffer from is this burning grievance 
of inconsiderate and imsympathetic 
transfers. The local officials—some of 
them—are utterly unsympathetic, 
utterly unresponsive. Over and over 
again, cases cs>me to me. For no 
rhyme or reason, men are transferred 
wantonly ana gratuitously. One case 
I have Just sent to the RaflWifty Minis­
ter, bne man was transferred three 
times in 14 daysl K  man^rlth a wife 
and five children. At the fourth time, 
he got fed up and said: *I am not go­
ing to do it* He was suspended. 
You ruin the education of their child­
ren. And then quarters are not 
available.
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Mr. Chainnan: The Member
has already taken 16i minutes.

Sbil Frank Anthony: Only two 
minutes more, Sir.

This is what is hapoening. It is not 
âs if the transfers are made on pro­
motion—the people who are trans­
ferred to talte tHeii: nlace. Not at all. 
It is just done wantonly and without 
thinking. I will say this, that when I 
brought such cases to the nofice of the 
late Mr. Gropalaswaml Ayyangar, he 
used to see that these thinf̂ s were not 
done inconsiierately. ariS^he had no 
hesitation in cancelling a transfer, 
even though it might have been made 
by a General Manager who was his 
son-in-law. I would like the Minis^^r 
to look into this. It is making the 
men rebeilious, it is making the men 
non-co-operative and it is making 
them bitter.

Then, Sir, there is this question of 
leave and Passes. Here again, I 
would ask the Minister to revert to 
the old system of having leave and 
passes in the hands of the local offl- 
ciai. Today it has been centralised. 
Under the divisional system, leave and 
passes have to be referred to the divi- 
-sionai headquarters. What is hap­
pening to the men—and this is a real 
thing— îs that a man apnlies for leave 
because his father or mother is dying, 
and he gets leave one year after the 
iather or mother has been cremated!

An Hon. Member. That has^happen- 
ed.

Shrl Frank Anthony: This is what
is happening. Leave it to the local 
official. It used to be done perfectly 
before.

Then there is the question of. senior- 
iltjr lists. Even now, your seniority 
lists liave not be?n prepared. Since 
regrouping, no person in Class III or 
IV has been confirmed. What la the 
consequence? Men who are at the 
end Of their service, who had a nor­
mal expectation of promotion, cannot 
be promoted. Since they are not con­

firmed, they cannot appear before a 
Selection Board, and they are not be­
ing confirmed because of regroupirgl 
So the nien in the last reaches of their 
service today are being denied their 
promotion. There is tremendous 
bitterness, understandable bitterness, 
among the staff.

Then there is the question of arrears 
of pay and increment. I am inundated 
with complaints. A railwayman who 
is due arrears of pay, who is due In­
crements. cannot get it, and—I say 
this with a sense of grief-^e can only 
get arrears or incremefits if he bribes 
some clerk in the personnel staff. 
This is a matter which must be looked 
into. With regard to the question of 
arrears, even the railways are not 
without blame. The Railway Adminis­
tration has admitted that certain stpfl 
are due arrears from 1st January 1949. 
But arbitrarily and quite indefensibly, 
the Railway Administration hâ i said: 
*No\ You may have officiated from 
1st January, 1949 but we say you will 
get the arrears only from 1st January, 
1951. What possible Or justiflabxe 
reason can there be for the Railway 
Administration depriving’ these m-n 
Of the arrears of two years of pay or 
allowances?

Mr. Chairman: Now, the hon. Memr 
ber need not touch any new points; 
he must finish. ,

Shri Frank Anthony: Sir, 1 will 
finish. Only one more point.

Mr. Chairman; He must finish. 
One more point means two more 
minutes and another Member will not 
get a chance, if I proceed like this. 
Being the last day, every Member is 
anxious to speak.

Shri Badheial Vyaa (UJJain): Some 
of the States do not get a chance to 
speak.

Shri Raghanath Singh (Banaras
Distt.—Central): Some of the Members 
did not catch jrour eye.

Mr. Chairman: In three days, how 
many Members can be acc<mimodatedT
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[Mr. Chairman]

There are 50 or 60 Members who are 
anxious to speak and I cannot accom­
modate all ot them.

Shri Radhelal Vyas: At least one 
Member from each Statei should get 
a chance.

Mr. Chairman: If this practice is 
followed, then there will be at least
28 Members on 'every mouji-1

Shri Raghuramaiah (Tenali): Sir,
I wanted to start my speech by con­
gratulating the Railway Minister, but, 
if you will forgive me. 1 hava changed 
my mind. I want to congratulate 
Mr. Frank Anthony for the very nice 
turn of mind displayed in hî  speecn 
today. Because, on the last occasion 
when I heard the hon. Member, he 
was saying that Members of this 
House know less than Uttle about 
railway problems, and so, after hear­
ing him, I started studying vigorously 
our railway problems. But, I find 
now that he has taken a very differ­
ent role and is making constructive 
suggestions helpful to the Govern­
ment. It may be in one or two 
matters a man like me may not agree 
with him. For instance, he was much 
against the abolition of classes in the 
railways.
[M r. Deputy-Speaker in the Chair.l

He was saying, why deprive a man 
Of his comfort by abolishing th> first 
class? In fact, my complaint in those 
days was that the only difference bet­
ween the first class and the second 
class was that we had to pay practi­
cally double the rate for the Â ’st class 
when we have no additional comfort 
except a study lamp at the head. They 
have removed that anomaly now and, 
as far as I am able to understand, 
there has not been much financial loss 
to the Government by that change. 
The change is very much welcomed all 
over the country and I do hope  ̂
undeterred by any slight adverse 
criticism, the hon. Railway Minister 
would go forward with his new propo­
sal to abolish the third class altogether. 
Of course, as Mr. Khandubhai Desal

interpreted the othsr day, we take it 
that what the hon. Minister means is 
that there will be only two tSlaaseis 
hereafter, one upper and the other 
lower, the third class being levelled 
up in convenience and comfort. That 
would be a very wholesome measure 
and we should all look forward for 
its realisation as early as possible.

One matter however in respect of 
which I am very happy to say that I 
agree with Mr. Frank Anthony is 
about the increased expenditure on 
fuel. I believe our lii^  blU has 
up by about Rs. 7 crores since 1948-49. 
It is a matter which requires very 
careful scrutiny. I do not know whe­
ther the promised implementation of 
the Drivers Committee recommenda- 
tidns has beem effected and what 
other economies have been effected. 
The Minister will no doubt look into 
that. There ar  ̂ undoubtedly certain 
anomalies in the matter of railway 
servants' pay and all that. But, I 
do not think one would be justified, 
as Mr. Frank Anthony has tried to 
do, by characterising the treatment of 
railwaymen as ruthless and so on. He 
has probably a certain set of people 
in mind. I do not blame him for that. 
That reminds me of a Mr. Smith’s 
prayer to God. He prayed to God» 
Tlease bless me and my son John: me 
and my wife and my son and his wife; 
us four and no more.* It is possible 
that there are a few hard cases; but 
one must understand that we are 
dealing with nine lakhs of employees. 
In their transfers from one place to 
another, there are bound to be some 
inconveniences. But f  am not aware 
of any such general complaint about 
ruthlessness in transfers and I do hope 
that next year when we meet to dis­
cuss the Railway Budget, Mr. Frank 
Anthony changes hi* mind in respect 
of that also.

About the working ratio, it is some- 
timeg complained by some Members 
that the working ratio in our railways 
is fairly high and Is mounting up. I 
have tried to look into that and was 
able to gather a few facts. I under­
stand that in th« United Kingdom,



1173 Railway Budget 4 MARCH 1954 Railway Budget 1174
where you have «ot 19,276 miles, the 
working ratio is about 90 per cent. 
In U.S.A., where, cf course, you have 
got a much larger mileage^—aboui 
225,000,—it works out at about 76 per 
cent. But we cannot draw an analogy 
Irom the U.S.A. Our mileage is about 
34,275 and our working ratio is 80*17. 
I don’t think w© have very much to 
grumble. Undoubtedly, every one 
of Us is anxious—I am sure me 
hon. Railway Minister is no less 
anxious—that the efficiency of the In­
dian Railways should go up. I was 
particularly pleased when Mr. Frank 
Anthony referred to Ih  ̂ reported re­
duction in our labour output. I ani 
very happy that he drew particular 
attention to it, because it has become 
more or less a Slogan every time to 
talk of under-paid wages but not to 
emphasise) equally the need for effi­
cient work. I am very glad that Mr. 
Frank Anthony has mad^ a particular 
reference to it an  ̂ I have no doubt 
that the hon. Law Minister and Rail­
way Minister will take all necessary 
measures to ensure that we get enough 
Of efficient work from the staff we 
employ. It does not mean that there 
are no grievance^ among the staff. 
They are bound to be when there are 
nine lakhs of people. I know a few 
anomalies have been created, perhaps 
to some extcmt by the implementation 
of the recommendations of the Cen­
tral Pay Commission. I have in mind 
the case of the train eocaminers. My 
information is that they have been put 
on a lower grade, although they do 
more or less the same work as work­
shop chargemen, because of a slight 
mistake committed by the Central 
Pay Commission. It is possible that 
the Central Pay Commission—Just as 
I did when the matter was first men­
tioned— m̂ade the mistake  ̂jo f  inter­
preting train examiners as^bmething 
like ticket collectors and characterised 
them as non-technical men. Actually, 
train examiners ate technical men, 
who do the maintenance work of the 
rolling stock. I am told that they do 
almost the same work as a chargeman 
in the workshop. There may be other 
anomalies. The other day, a few 
friends pointed to the case of tfie pay

of guards and drivers vis-a-vis the 
station master. These are 8̂ 1 matters 
which, I daresay, the Minister will look 
into very carefully and see that justice 
is_ done to all categories. As regards 
the new railway lines, it is almost a 
jumble mumble, one, Ron. Member 
contradicting another hon. Member. 
While people like myself feel {hat the 
latest line proposed, namely, Hassan- 
Mangalore, is one Of the most briUiant 
ideas v>f the Railway Minister, for it 
shortens the distance of Mangalore- 
Madras by a coupie of hundred miles, 
Shri Ramachandra Reddi was very 
critical about it, on the ground that it 
is a very diflftcult tract. The Railways 
are there to negotiate the most diffi­
cult tracts. My friend. Shri Rama­
chandra Reddi is keen about having 
railway lines in Andhra and no doubt 
I also come from Andhra and am in­
terested in it. Almost every Member 
se^ms to claim that his province is 
backward and needs development in 
this respect. I am just reminded of 
my friemd, Shri Natesan, complaining 
about South India being neglected and 
Shri Jha's remark about North India; 
and of Kumari Annie Mascarene's 
complaint that the railway Hnes are 
crossing too much in Uttar Pradesh. 
What Shri Natesan wants is that a 
high priority should given to the 
Tambaram-Chingleput line. Shri 
Ramaswamy wants priority for Salem- 
Bangalore link. In this way every 
one thinks that all other lines should 
be stayed and that priority should be 
given to his own. Here is my friend, 
Shri C. R. Naraslmhan, and I am sur­
prised that he has Q<̂ t spoken so far. 
HTs greatest plank is the restoration 
of the dismantled lines. I quite see 
that cfvery problem is important, but 
the question Is one Of priorities.
I agree with Mr, Khandubhai Desai . 
that our approach to thege new lines 
should be changed. Mere considera­
tion of the economic return of a line 
should not hold good in the welfare 
set-up of our country. Railways 
are a national venture; they are no 
longer mere commercial concerns. May­
be, we have to run them on commerdai 
lines, because we do not want to have 
deficit budget in the railwa ŷs.
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[Shri Raghuramaiah]
I would like, incidentally, to congra- 

fulate the Railway Minister on one 
thing, on this more than any other. 
We have been of late hearing so 
much about deficit budgets: the
Centre has a deficit budget, Madras 
has a deficit budget, Andhra has a 
deficit budget, Hyderabad has a deficit 
—every State has a deficit. The Rail­
way Minister’s was the only surplus 
budget that I heard about this year. I 
think we should congratulate him on 
that. So, with all the surplus we 
have, or we may have, even at some 
risk We should formulate new consi­
derations in laying new lines. The 
primary consideration, or the most im­
portant consideration shwld be our 
strategic requirements. We are now 
passing through a very serious situa­
tion. The American aid to Pakistan 
has created a new atmosptaere in 
which we have to look to things. The 
first consideration should be our stra­
tegic requirements; the second should 
i>e devel^menf of backward areas 
like Andhra. (Interruption.) I have 
only instanced ft; hon. Members need 
not get Jealous. I hlappen to come 
from that area, so I put forward my 
<;laim. If yours is a backward area, 
I support you.

Shti Veidkataraman (Tanjore): Let
41s have a race!

Shri Raghuramalah: I would suggest 
to the hon. Minister that to avoid this 
race between areas he should appoint 
a committtee of experts to go into the 
priorities of new railway lines, bear­
ing in mind the two considerations— 
strategic  ̂ requirements and develop­
ment of backward areas.

Now, the House will forgive me if 
i happen to refer to my own area in 
the South, because, as I said, like 
many hon. Members I feel my area is 
also very much neglected. If you 
travel by the Grand Trunk Express 
you will find that from Bezwada to 
Madras vhere is a real bottleneck. 
This line requires a double tiack. I

would request the hon. Deputy Minis­
ter to devote as much attention to 
this as to Tambaram-Chingleput elec­
tric railway. Perhaps more. If you 
make it a double track between Bez­
wada and Madras, I can bring you to 
Delhi with equal speed as you come to 
Madras from Chingleput.

Then I come to caterin.f? arrange­
ments in the Grand Trunk Express. I 
have never written any complaint in 
the romplaint-book, though very often 
they have brougiht it to me. 1 thought 
I should make an open complaint in 
Parliament which may be more effect­
ive. The catering arrangements on 
this line require a little looking into 
and perhaps there should be lesser 
chillies in the food served. It is also 
most extraordinarily surprising why 
the refreshment car which is added 
at Delhi is suddenly detached at mid­
night at Balharshah. After all we 
have got another three hundred or 
four hundred miles to go beyond 
that. Yesterday I received a letter 
from a traveOleif protesting agaiii.st 
the partiality shown to travellers this 
side of Balharshah. He says that bet­
ween Balharf^hah and Madras, he is 
unable to get even aerated water. Of 
course, these are minor complaints, 
and I have no doubt the Railway 
Ministry will look into them carefully, 
and see that proper attention is paid 
in the matter of providing proper re­
freshments on these lines.

^  respect of Ijhe newly-created 
Andhra State, I think I would be 
entitled to take one or two minutes. 
It is a new venture-. We have all 
fostered it, and we should see that 
the child grows up and walks quick­
ly. If you look at the papers supplied 
to us, you will find shoved Inside a 
huge book a railway map of India. 
If you look at it, you will find two 
blank spots where t!here is absolute­
ly no railway line at all. They are in 
Andhra area, and in the area 
which may hereafter become part 
of Vlshal Andhra. Somehow, w© 
seem to have been very unfortunate 
not to have attracted the attention
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of the Railway Ministry. Of course, 
till recently we had no State, and we 
trusted our friend Shrl Alagesan. 
Whatever it is, I put it to the House 
in all seriousness that Andhra, the 
most backward area on the reilway 
map of India, should be looked into.

I would make a particular suggest­
ion which would be very helpful. If 
you have a railway line frym Ongole 
to Cuddapah it will be a straight line 
and it will facilitate railway transport 
immensely in that area. It can be 
even from Ongole to Bangarpet. I 
think the Deputy-Speaker will support 
me.

Mr. Depaty-Speaker: I am drawing
a mental picture.

Shrl RaghmamaUh: I am very
grateful for this encouragement. I 
have no doubt the Deputy-*Spcaker 
will bear with me, because he has 
personal knowledge of it, and he 
knows that this part of India requires 
attention more than any other part. 
If you have a railway line from Ongole 
to Cuddapah, it will i>ass through all 
the Rayalaseema districts—the famine 
area. It will facilitate the improve­
ment and development of that part of 
the country, and I would therefore 
very strongly urge that this railway 
line should be taken up as quickly as 
possible.

On the whole, I want to congratu­
late the Railway Minister. I did not 
want to do it Just in the beginning, 
but after having represented to him 
some of our minor grievances, I think 
I should congratulate him on the 
wonderful work on the whole that has 
been done during the previous year. 
As a matter of fact, it is not so much 
necessary for me to do it, because even 
Mr. Nambiar said yesterday that the 
present Railway Minister is the best 
of our Ministers. The change in the 
tone of Mr. Prank Anthony is Itself 
a tribute to the progress made dur­
ing the last year, I do hop  ̂ that the 
hon. Minister will keep up and further 
promote the efficiency of our railways 
during the next year.

Mr. Deputy-Speaker: I find that
many hon. Members including leaders 
of Groups are anxious to speak. May
I know when the hon. (\̂ inister is go­
ing to speak, and how much time he 
will take?

Some Hon. Members: Not to-day— 
tomorrow.

Mr. Deputy-Speaker; Tomorrow is 
a non-official day and at 4-30 p .m . 
non-offlcial work will begin. So, from 
8 P.M. to 4-30 P.M., there would be 
time. How long would the hon. Minis­
ter take?

The Minister of Railway« and Trans  ̂
port (Shrl L. B. Sbastri): One hour.

Mr. Depaty-Speaker: We shall have 
to begin the discussion on the Indus­
trial Finance Corporation at 5 o’ 
clock. So, nearly an hour remains 
now and IJ hours tomorrow, and 
therefore I shall call hon. Membersv 
who will take five minutes each.

ffHPTHr 5ft, f W r  % inft 
si ift v m  WE T<: 1 w  ^  ̂  VT
F r m  ^ 1 qr w  % ^  ^
4' f«P art

^  w w
^ irf^  «ft ^  I #  ST TirrirT

^  ’fftr 
^ ftff m m   ̂ ^  ^  HfWsr

«ft ’ ft M V  I  I 
»Tfr % « r m  %

m  »rnft 5TFft TOlr #

^'iTf’3rTTT?rT*nmTr«fk 
ij?[ i w  fff I



1179 Railveay 4 MAR(RH i054 RaVumy Budget 1180

[  t̂ o frffW- ]
«ift ! t r ^ ^  ̂  grr I  sfTpT ^  

^^T 'fJuirTarm r I 
PwT t  ftr % wjTi?r ^

It

^jrwr 5fWf r̂% i”

The figures shown below clearly say 
that the rules have been violated in 
giving 20 per cent, share of class I 
posts to class n  officers since raised 
to 25 per cent, on paper only With 
effect from 1949-50 and 33i per cent 
from 1-4-53.

*T5pn ^ 3̂Tr̂ PT 
^  ! T f ^  ^  7 .
jrf r̂arr jfrt ftrnT «TT ^ ’Tc iT  ̂msr ?Tip 
^  J W  5TT  ̂ |ITT «n I 5 f  JT
?TT«> TC, I w  ?T«P

^  ^  vm rar ^  ’r? «rk
*rfi? ?R5 % I'rirr <ft 5ft 
^  % «nwT ?ft»r f  ^  ’̂ fr WITT 

JT̂  ^r*m it ! f|f t̂rtt i

w  «nr ^ t :
^  am?,  ̂ ^

% ?r̂ ft sriwrf^fr ^  ’snmr fa i 
PTOiffitrisrmr?:^?nr^<t 
5 ^  r t  if  t  sp{(»Tf ftf flrifnr 

^  »  ytt <n^
^ > ifr  ^
jVT % ftWT «nTT «fr, <Tt gw ^  5«r 
*1^ ytrr t  *nft ftri vftwrifrtili
'dt^W 5n^ ^  IIT t  I

?rmw ^  ^  t̂*P fm  i ^pfTrrfir
’sft, *nft <Tt »T?t ^
t  r 0 f R?  ̂  !(.5. rrrftppiff #  It n  % 

v r ^ ^  im  I  ifh: %sn^
# qfwTT ^rfJm  ^
*WT fl^fhr % aft >̂T>T 3Tl% 

f5T!(C.3r<T| JTrrrf »rf 11 jm  
gft f W  5m?T ^  ^rnft |

a*P% W R ip m n ’T '^ 4 ‘ ^ ^ ^ %

The total number of officers recruit­
ed 'to the superior service in 1946-47 
were 53 and the officers recruited direct­
ly were 52 and the officers promoted 
from Class II service was one. Thus 
percentage of promoted officers comes 
1-9 against 20 per cent.

?rr^ Ir «mr \v<<'3-'y(̂  »fft

nnrc ?o v ^ « fy tJft« rB 7 ^  

f ? ^  |:̂  ^r ?ft 

!T«(t I  «iPS¥^ n  ?r jmte

f ? 5 ^  M ,  JTPft

gjfRFT 5 ^  ^  T?T 1 ? e.Vt;-Ye f  

f?T srrfB9^  ̂ n  ’<

ft» f jw  ^  ?f t«>A9

fr^l? 'rfk e Tt nv(m  ̂% r̂tft̂ r̂ r 

ftr̂ TT I vr 'TT^t^ir »tt?tt t  vs . o i 

^  «Trf'm  ft^ 

ffrtktR  W R r  #  ^  ^

«rrS l^  fift ?ftt

fwrw  ̂  ̂ srr»ft^

5ffT =:.o I U K o-K ? #■ H  

f4r^r#% g rg l» r? ftf ^ » r t
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3 5? w te ft; I fsff TT qr-

ss.'d ?rmT| I

f w  fftfsuR ^rrfkw %

?; fw m   ̂ It I VT

?\9-o m m t  I ^

VTSihR iffrtrSR ^RfW #
ftr ^  IT ^ Y;̂  yT̂ »yi«ft

sw ifk Y y n S R R  I

^  qx¥?W t  C.« 1 ift ffT

U '«'V  
?Rr »r̂  I ?nR

«nT ?5T r̂Nryf f^ t^  ^ptr 5ft T̂i't ift 

^  PfT fw   ̂

jjpT  ̂f»r^ anr ftr «ift ^^kjiRrrt^ 

r5*rw % 5.5 onn[ 1

^  (̂S5?rT ^ ft: ^  ^  I w r  »Ftf 

Î?T t  iff 5*r JPf PP Wl^ afJ?T 

^  ̂ T I  5.C 3r»ri)r »r ^ f fr

^  srifRnr ^ ^  v r iv T ^  <tA

i90 ?% w k  3Tt K£ 3ft #  I  

f^%5B1v^pBT *PTf lJT<Trar^ ?

Clots II offi­
cers in Class

U  Northcrc Ccn*ra) Southern
Over 5 years . 50 66 ri
Ovf'r 8 years . 1 0  8 i

Class II offi­
cers in 

SgfMr ScaU
Under 3 years 4 5 1  
Over 3 years . 1 0  5 o

^  irrr ^  
^  ^  fTTti t  % srr̂  #  

3Rrm7rr’arnFTTf 1 3 ^ W f?% ’ 7S5 \ %%

“Since these oflRcers are those who 
have rendered faithful and efficient 
service in Class III subordinate 
service, it is a malter of Ihiportance 
that something should be done to 
remove this discontent among them. 
The present practice of reserving
20 per cent, of the vacancies in class
I service for promotion from II 
and class III services has not prov­
ed attractive. We have therefore, 
considered various proposals in 
this connection, and are of the 
opinion that the best way of deal­
ing with the matter would be to 
reserve a certain projwrtion of the 

working posts in the senior scale 
for the promotion of men from 
the class II (lower Gazetted) ser­
vice. We think that 25 per cent, of 
the Senior Scale Posts should be so 
reserved. The members of the cla?s
II service, will then have a reason­
able number of posts clearly reserv­
ed for them, to which they can seek 
promotion if duly qualilVed, and will 
thereafer have an ooportunity to 
reach the administrative grades 
l3y the process of selection. It 
would be seen that our proposal en­
visages the reservation of a speci­
fic number of senior scale posts in 
each cadre of each Railway to 
which class II officers, who are 
suitably qualified will be promoted. 
This, we believe, will prove to be a 
more attractive and more definite 
avenue of promotion than the 
present system under which 20 per 
cent of the vacancies in Class I are 
allotted to officers in Class II (on 
an AlMndia basis). At present 
such officers when promoted from 
class II to class I, are still in the 
junior scale, though the rules 
provide for them receiving such 
seniority as frequently enables 
them to reach the senior st‘ale 
before they retire.*'

^^?r5T|f'Tf>rn 

?ft W  'TT? ^ ^  llfr ^  3T*T5

«fr ^  ^  M t  I
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[5SR5TT '^o tr^o
4 P.M. " •

^nrrrf^ 3ft, tt#!' #  jt? |
^  % %«r?r ^  TTwff
^  ^  #  5R5pft fr  ’Sn^
ftr«w5t V.0 ^  ^  1 h*i^
t  ^ »rr ft: ?i^5r kr % x.®
^  ^  ^  ^  *fV I

:sr?^ 5fT̂  JT? 1 1 im ^Tt 
'Tsmsr ?TH «ift ^  w OT 'Jntn ^  ’Pt 
>PTT ^  1 1 ^  TO % t '  ^
*T^w ^ «ft% ?  '̂Ttt ?ft
!3ft !̂ o ^  TO # q m  w r
^  «mrr t  1

Mr. Depnty-Speaker: What I am
suggesting is this. I do not want to 
shut out any hon. Member. There are 
the cut motions. On any particular 
demand they may raise the matter and 
not exhaust all the points in the 
general discussion only. Those hon. 
Members whom I do not call now I 
shall bear in mind at the time of the 
discussion on the demands.

Sardar A. S. Saigal: We are unable 
to put cut motions because we are 
debarred from putting cut motions. 
So it is very diflftcult for us to have 
our own views expressed at that time.

^nrrrf^ 5ft, '??ft ?n:? ^ ^ r? t^.
iHV W d lW t 71# ^  v fw fC T f ^

?r 5T I 5

^  I t 3fr <1??̂  #  «rrr in%
srF?i ft#  % ^

<rfVFTf7?ff ^   ̂ ^  t; ^  5^'fT *ft
»n n t 1

#  3ft « m  > rm  #  w 
5 fv  <rar 'tott i *rr^

?ft f f f f t ’#«ft % *n»5PC 3ft c ^  ^
^  5' ^  ^  ^  jfW
% Ti^  ^  «iT I

Mr, Deputy-Speaker: I want to give 
five nrinutes to each Member.

Sardar A. S. Saisak This is an Imp- 
portant matter as regards the class II 
services.

Mr. Deputy-Speaker: So long as I 
am in the Chair I am not governed by 
technicalities. I will allow the hon. 
Member to raise the matter.

fWTT V(o 

aft, ^  V t f ^  JT? f w -

s m  ^ w % «n R n : €tf#±

JTT̂ r̂T ^ ®FT ^  'jlT? I ^ f t

*‘lt is considered that a junior 
scale officer should be fitted for 
and should be normally promoted 
to the senior scale at the end of 
about 9 to 11 years of service. This 
determines on an actuarial basis 
the number of posts of Assistant 
Officers required in the Juniot 
scale. Any appreciable excess 
over this number will result in 
seriously retarding the promotion 
of officers and create discontent 
etc.”
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3ft,'pr % #  ̂ »TT ftf *nfr 

aft ^  t'

t  *ftr n  ^  Tr JTT̂  ^

^ T f^ s r r fi

% 'T3T5# % % ift JHJ »rWrT 

fJm ^  T?T I  ft? # 'TT f  I

^nmf^ 3ft, Vi j t i t  > r ^  ^  rftir? 

*f>g*ll Pp ^  *r̂  1̂TI*T<TT iPFyX 5i ^  

ITfWrVTir T T T tf', JT̂

5‘i  ftr?r r̂ f̂ r̂ rrr w r f^  <ftr 

fw  ^  ntfr Tt ^  >TTrT< ^

^  ?mTT t  %

\\ (w ) n JT? fn m  f  f% :

'There shall be eauality of
opportunity for all citizens in 
matters relating to emplojnment or 
appointment to any office under 
the State.”

inr t  %  ^  ?TO*n0f ?rr
vcnrr w ? r  ’̂ i f^  i

flVI'TfW^.^hrV'FT^lft
TtT ST IV fl’r «TT

^  ?5.Vt; a  ^TT?er WTO
*TJrfc^, ?rTfV if
sn^ I v̂T % 5*rrar?r 4  wit %

rm ^-tt ^ i

“Method of recruitment to the 
highest ranks in other countries 
of the world...... ’

filH< firet FitVT : ^

7$6 P.S.D.

Sardar A. S. Saigal: An extract 
from the three-man Committee of 
Offers deputed by the Railway Board 
on a study tour in the U.S.A., and 
United Kingdom, in 1948, says:

‘'Recruitment! in the Oflftcerfi’ 
cadre was made from the ranks 
and direct recruitment was more 
an exception than the rule.

Officers on important Railways of the 
world, particularly in the United King­
dom, Canada, Rhodesia, South Africa. 
Eg3Tpt, Central Argentina and Nigeria, 
to quote only a few instances, are 
promoted from the ranks to the highest 
positions. This shows how in other 
countries the experience of men pro­
moted from the ranks is valued.**

In this connection I can give a list 
showing the names of men, who, hav­
ing started their careers at the bottom 
of the ladder have reached the highest 
position in the Railway abroad.

exrrfn 3ft, cir% A wrwt 
^ ^ ^ ^*ft %

#  inHW ^  3ft ^  ^  % 3 i^  
^̂ ’ ft ^  f  I ^  'mr w
f*rr^ i iflnrrrfir

fT  5raff % r̂nr ^  m  % iif 
f ¥ 3 f t 5 ^ ^ %  1<^WtfVTT»T
TT t| ^  ^  JTT ?mw fTJTT 3riir i 
trrfiTf^5r5T =; ? tt ftprr
»TJTT f  ft: WT̂ jft 1RW ? *ftr

 ̂ ^  f  1 »Ttt f  ftr 
<ooo

^  I w  ^ wn? % !WTT?r ?r>fr 
imrPm i '  I ^
iftr spmr % ?rt*r 5 35i«ift

I? I vftw V<tT
Yooo  ̂ ^  1 |5T
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ftr trpRrft ^ iTTJft fTTt? #
f!?T t  ■■

*Too little at)tention is given to 
the important matter of develop­
ing the potentialities of subordinate 
employees already in service of 
the Government and to his sugges­
tion to abandon the very idea of 
‘cadres', ‘officers*, ‘clerks*, ‘Minis­
try’ or ‘Secretariat’ as distinct from 
‘establishment*, class I, II, 1,11 and
IV, .the word ‘class* altogether. It 
emphasized that if class II officers 
did equally well or better than 
class I officers performing same 
duties, they should not be deprived 
of further promotion on the ©core 
of ‘class* distinction alone as done 
on Railways in India.**

fr»mr % ^ ^
irm T sp îrr it?: sft  ̂ % ?r«rT

^ 'd'1% % 'RIX
^  I

Shri L. N. Mishra (Darbhanga cum 
Bhagalpur): Sir, I rise to congratulate 
the Railway Minister for the progress 
and achievements he has made in the 
working of our Railways. The House 
is aware of the fact that the railway 
system in our country was originally 
only a comply venture, and there were 
a number of different railway compa­
nies running this transport system of 
our country with no common approach 
to the problem. But, with its conver­
sion into a State enterprise the whole 
conception of Indian railway system 
has been radically changed. The latest 
decision of regrouping has made our 
railways one co-ordinated system. 
The new arrangement will, apart from 
effecting efficiency and economy in 
administration, bring in uniformity 
in rates and fares. I will appeal to 
those who have been unnecessarily 
pessimistic and critical about the 
regrouping, to have patience riid to 
wait and see the results and then to 
suggest things.

To my mind, the most encouraging 
feature of our Railway Budget is its 
efforts to secure self-sufficiency in her 
requirements of coaches, wagons, loco­
motives etc. I would appeal to the 
Railway Minister to see that we are 
made completely self-sufficism in these 
and the capacity of the Chittaranjan 
Locomotive works and Tata Engi­
neering Company are increased.

I would also like to express my 
sense of satisfaction for the amenities 
provided to the travelling public and 
for reducing over-crowding by intro­
ducing additional trains in the vari­
ous lines. I may make a special men­
tion of the third class passen ?̂ers to 
whom enough attention is being paid. 
I may congratulate the Railway Minis­
ter for his personal zeal in the matter 
and his general attitude of syinpathy 
for the third class passengers who are 
really the builders and masters of 
our Railways. I think that the day 
is not far off when the existing gap 
between the conditions of travel of 
the upper class passengers and the 
lower dass passengers will be no 
more there.

I would like to say a few words 
about the financial position of our 
Railways. It is cheering to note that 
the decrease in traffic earnings that 
occurred in 1952-53 has been halted. 
But, I think the railway authorities 
should not be complacent about It. 
To my mind, the law of diminishing 
returns has already set in. The 
House knows that tihe Railways have 
wedded themselves to the programme 
of development and expansion to meet 
the growing economic needs of the 
country, created by the Five Year 
Plan. I think this is all the more 
desirable because Railway has been 
badly neglected for the last 20 years. 
I appreciate this programme of deve­
lopment; but I am very much appre­
hensive of the financial position. I 
think it is not very muoh encouraging. 
The Reserve Fund is badly dwindling. 
Development period is having discour­
aging sjrmptoms. After years of high 
earnings, our Railways ar»? facing a 
progressive diminution of the surplus.



i i 89 Railway Budget 4 MARCH 1954 Railway Budget 1190

Dwindling surpluses and the need for 
development precent a very difflcult 
problem lor our Railways. I think 
that some means must be found to 
meet this flnancial crisis. Thî  h«n. 
Railway Minisl êr, in his speech, 
appears to be very optinnisilc ard 
cxpects to get better earnings, on 
account of better industrial production 

and better prospects of agriculture. 
But, I would like to tell him that no 
better earnings could be achieved 
without an improvement in the capa­
city of the Railways to move the 
goods. I ihave the experience of my 
•own State where not even 30 i>er cent, 
of the coal and cement could be trans­
ported from North Bihar to South 
Bihar on account of shortage of wag­
ons and the limited capacity of our 
Railways to move the trafftc. There­
fore, I would suggest that, if he is at 
1̂1 serious about having better ear­

nings, he should improve the capac'ity 
of the Railways to move the traffic. 
You are also aware of the fact that 
businessmen have experienced a great 
many diflficulties because of this.

Now, I should like to turn to the 
conditions of travel in the North 
East Zone of our Railways. In the 
North East Zone, I think the condi­
tions are not as encouraging as in 
other Zones. Here the lack of punc­
tual running of trains and lack of 
water and fan facilities are the gene­
ral complaints. In the Mansi-Saharsa 
fjection in particular, it Is an ordeal To 
travel and travejUia not safe also. Be­
sides, a journey from Patna to Dar- 
bhanga—125 miles, and from Patna to 
Saharsa—about 150 miles—takes from 
10 to 15 hours. It is too slow and tire­
some. The main reason for this slow 
movement is the absence of double line 
system in the whole of the North 
Eastern Railway. Whole of the Rail­
way suffers from that disadvantage. 
Therefore, I would suggest that to 
begin with, an attempt should be made 
to provide double lines from Lucknow 
to Katihar.

Coming fo the passenger amenities 
in this Zone, I th^nk they are too in­
adequate to meet the requirements of

the people. I would like to point out 
that as against an estimated demand 
of Rs. 9.76 lakhs for light and fan 
facilities in that Railway, only Rs. O.ll 
lakhs in 1953-54 and Rs. 0.76 lakhs in 
1954-55 have been provided. This is 
a great injustice to us and I would 
appeal to the hon. Minister to make 
liberal grants for passenger ameni­
ties in this North Eastern Railway.

Lastly, Sir, I would like to say a 
few wordB about the long pending; 
proposals for the restoration • f linei 
in the Kosi area, especially (1) Forbes- 
ganj-Raghopre and (2) Supaul-Chand- 
pipar Railway and the oonstructiom of 
(3) Jhangarpore-Lokahabagar Railway. 
These proposals have been long pend­
ing. This is an area which had a net­
work of railways 20 years ago. The 
Kosi devastated this area and deprived 
the people of Railway facilities. I 
would request the Minister  ̂ take  ̂
sympathetic view of this rare a which 
has been today made Kosi-free and res­
tore the lines. The case deserves 
examination in background of people’s 
difficulties for want of transport 
facility.

Finally, Sir, I congratulate the
Railway Minister.

Mr. Deputy-Spealcer: Mr. Viswa-
natha Reddy. Five minutes each.

Shri Viswa-natha Reddy (Chittoor): 
Although there has been a recession in 
the eaminga of the Railways in the 
past few years, the expenditure of the 
Railways has gone up by Rs. 50 crores 
in the past few years. All this amo­
unt has gone into providing more 
amenities to the passengers as well 
as more facilities to the rallwaymen, 
as has been acknowledged by Mr. 
Namblar himself the other day. This 
is a single circumstance for which the 
Administration can take justifiable 
pride.

I will confine myself to three points 
which I would like to bring forward 
for the consideration of the him. 
Minister.
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[Shrl Viswanatha Reddy]

Firstly, I would like to refer to the 
recommendations made by the Rail­
way Convention Committee in 1949.
I am sorry to say that the recommend­
ations made by this Committee have 
been more or less violated by the Ad­
ministration all these years. I refer 
now to the Depreciation Reserve 
Fund. Yesterday Dr. Krishnaswami in 
his speech said that the Depreciation 
Reserve Fund is not sufficient and 
the Administration is not providing 
enough from the Budget towards this 
Fund. Whatever the financial theo­
ries on which he bases his conclusions,
1 must say as a layman that today 
the total accretions to this Fund are 
of the order of Rs. 107 crores. I quote 
from the recommendations of the 
Railway Convention Committee:

“ ......we consider that it would be
adequate if the present rate of 
contribution were to be increased 
to Rs. 15 ' Crores a year for the 
next 5 years.'*

Formerly it was Rs. 12 crores.

“This amount would be the mini­
mum contribution to the Depre­
ciation Fund. Should the finan­
cial results of the operation of 
the railways permit additional 
contributions they should be made 
to the extent necessary and justi­
fied, having regard to other de­
mands on the revenues of the Rail­
way Undertaking.”

1 would like you particularly to 
mark the words “having regard to 
other demands on the revenues of 
the Railway Undertaking*'. Today we 
find a huge sum of Rs. 107 crores 
completely immobilised in this Fund, 
and on the other hand we see that the 
tempo of expenditure from the Dep­
reciation Reserve Fund is not suffici­
ent. so that the Railways, after near­
ly six or seven years of expenditure 
from this Fund, are not able to reha­
bilitate themselves. The reason for 
this is that we have to depend on 
foreign countries for our supplies.

119Z

Therefore though we have a huge 
amount at our disposal in the Depre­
ciation Reserve Fund, w t  are not 
able to rehabilitate our railways  ̂
completely. Therefore. I strongly 
suggest to the hon. Minister that this 
Fund may be utilised in India itself. 
I would place one particular sugges­
tion for his consideration, that is the 
erection of a steel factory by the Ad­
ministration itself. On the face of it 
perhaps this suggestion may be rather 
ludicrous. But, instead of this huge 
fund earning l i  or 2 per cent, inte­
rest every year, if this amount is. 
invested by the Administration in the 
construction of a new steel plant, it can 
supply steel to the idle engineering, 
industry in this country which can 
produce rolling-stock, rails, sleepers 
and other requirements of the Railway 
Administration^ and incidentally we 
will be saved the botheration of having 
to get this material from abroad. In 
the context of the uncertain interna­
tional situation of today, our supplies 
may not be regular and it may not be 
totally possible to get certain kinds 
of supplies at all. Therefore, this 
Fund should be utilised most benefit 
dally by the Railway Administration,, 
and my concrete suggestion in this 
direction is the erection of a steel fac­
tory by the Administration purely for 
the benefit of the Railways.

[Sardar Hukam SrNCH in the Chair]

Dr. Jalsoorya (MeCIak): What wil> 
be its capacity?

Shrl Viswanatha Reddy: One lakh 
tons.

Last year, I had an occasion to take 
part in the debate on the Railway 
Budget, and I very strongly suggested, 
as also a number of other hon. Mem­
bers, that the freight structure should 
be radically altered. Many hon. Mem­
bers stated, that the structure which 
is at present operating was based on 
the economy obtaining in the days o f 
British rule, and the basis of that
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economy was to get as much goods as 
possible from British territories. It 
was in the light of this policy that the 
rate structure has been Axed. But in 
a developing economy like ours, it is 
absolutely necessary that the freight 
structure of our Railways must con­
form itself to the needs of our country. 
I have made certain studies of the 
rate structures of various countries 
in their developing economies, and I 
liave here a certain basic principle on 
which those structures are based. I 
would like to quote......

Mr. Chairman: The hon. Member
might not have enough time for quota­
tions. He may give us the substance 
of that quotation.

Shri Viswanatha Reddy: Then I 
“would just mention that the rate struc­
ture should be radically altered, in 
order that it may conform itself to 
the economy of our country.

Next I would like to refer to the 
new constructions that are to be 
undertaken. I am not particularly 
making any suggestion in this direc­
tion, but I would point out to the hon. 
Minister a passage from his speech, in 
which he has made a reference to 
this. It reads as follows:

“The only way in which su(h 
construction seems to be possi­
ble is to orovide for a recovery of 
•charges on the basis of inflated 
mileage for a limited period so 
that the projects may net be 
financially burdensome."

Again, the hon. Minister has stated:
“Although we are doing our 

best to improve and extend rail 
transport facilities in the country,
I am aware that much more 
needs to be done. Considering 
the vast areas in our country which 
are awaiting economic exploita­
tion through the introduction of 
satisfactory transport facilities, I 
feel it is necessary to adopt a 
bold policy of development and 
expansion of the railways.’*

So, the hon. Minister himself recog- 
Dises that there must be a bold policy

in the matter of laew constructions. 
But what do we see now? Most of 
these lines are financed by tJie Deve­
lopment Fund, w»hich itself is very 
small. Therefore, I would suggest 
that regardless of the financial impli­
cations, the hon. Minister must go 
ahead with new constructions, and 
connect the various parts of th* 
country by means of better transport 
facilities both for the travelling pub­
lic as well as for the expanding trade 
and commerce of our country.

Shri Debeswar Sarmah (Golaghat-
Jorhat): Mr. Chairman, I am thankful 
for this small mercy, that is for five 
minutes granted to me for dealing 
with this subject. But when one 
speaking only for five minuteg cannot 
develop a point, and I feel that I cannot 
do better than to invite the Deputy- 
Speaker to that part of the country 
and ask him to see in what wretched 
condition the transport there is so 
that Members from that area of India 
might receive due consideration. Un- 
fortuately, the Deputy-Speaker is not 
here. (Interruptions),

An Hon. Member; The Minister Is 
here.

Shri Debeswar Sarmah: I have no 
time to go into the broader aspects 
of the budget, much as I would have 
liked to, but I must rest content with 
listening to the anal3rsis of the Railway 
Budget made by competent Members 
who have studied it. I have to deal 
very briefly with that part of India 
which has, for all practical purposes, 
from the standpoint of transport, been 
cut off from the rest of India by the 
partition of the country. In all serious­
ness, I pose the question to the hon. 
Railway Minister, who is not only a 
Minister holding the portfolio of Rail­
ways today, but if such an unhappy and 
unfortunate day comes, whtn India 
will be called upon to decide matters 
of active defence of the country, he 
will be one of those on whose shoulders 
the responsibilities of decisions will 
rest, will he then put that part of India 
outside the defence perimeter? What is 
his idea? I pose this question beeause 
when we raised the question of haviiuc
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[Shri Debeffwar Sarmab |

a bridge over the Brahmaputra, at 
Pandu or Jogighopa at first he was 
pleased to say that *Yes» it will be 
taken into consideration’. Subsequent­
ly he corrected himself saying: *Well, 
there is no traffic; there is not much 
traffic. Therefore, a .bridge with the 
cost which it will involve may not 
be taken up in the near future’. May 
1 ask, Sir, when weapon carriers are 
constructed, are they constructed keep­
ing an eye on their capacity of hay­
load? The country across the border 
of India there is unsettled, this conti­
nues to be so now, and the position 
has become more difficult now, in 
the recent context of American arms 
and ammunition coming into the 
hands of Pakistanis. I hope they 
will not create trouble, but things 
will be considerably more difficult in 
the North-Eastern frontier, should 
there be any trouble anywhere. What 
is the transport position? Let us 
examine it. The only railway route 
tto the upper part of Assam is through 
Nahorkottia: it is not in the hills, it 
is in the plains sub-division. The great 
earthquake in 1950 made the Railway 
bridge over the Debing river unusable. 
Thereafter some patch up repairs were 
made .by putting in sleepers and other 
things. Then came a flood last year 
or towards the end of the year before 
which washed off the Assam Trunk 
Road off Khoang ghat. Thus for 
whole month that portion of India, 
mean upper portion of Assam, was 
absolutely without any communication 
either by road or by rail with the rest 
of the country. Now, if the hoh. 
Railway Minister will be pleased to 
take into account what amount of con­
sumers* goods have been carried by 
air to Assam, then he will find out 
that the Assam Link railway is serving 
little purpose. I do not say it has 
not done anything. A tremendous 
achievement was this railway and con­
siderable effort has been put in for 
proper carriage of commodities. But 
what proportion of the total commo­
dities imported Into the State has been 
carried by this railway? Let us re­
member that the river transport 
belongs to the R.S.N. and I.G.N.

companies, which are European firms,, 
and each and every employee of those 
steamers which ply there is a Pakis^ 
tani. There is no non-Pakistani 
national there in employment in these 
steamers except perhaps one or two 
doctors. This is {he situation that I 
would like you to reckon with in any* 
eventuality.

Then, some machineries were fixed 
at Dibrugarh Railway workshop. 
Surreptitiously,—if I may use that word 
—those machineries were removed 
from Dibrugarh to Gorakhpur. I take- 
it that the hon. Minister did not know 
about it. Then, when a question was. 
put on the floor of the House in respect 
of this removal, it was stated that 
these machineries were meant for 
Gorakhpur, but since there was. 
not enough space at Gorakhpur, at 
that time these were taken to Dibru* 
garh and installed there but when 
enough space was found at Gorakhpur, 
these were uprooted from Dibrugarh 
workshop and removed to Gorakhpur 
workshop. Will anybddy believe such 
a cock-and-bull story, that these heavy 
machineries, though intended for 
Gorakhpur were transported from 
Bombay or Calcutta port to the far­
thest corner of India. Dibrugarh, be­
cause there was no place at Gorakhpur 
and then brought back. I hope such 
replies will not be given to us in future. 
A portion of the Sibsagjar-Khowang 

Railway line from Moranhat to Khow- 
ang, some 8 miles was dismantled 

during last war. If that dismantled 
portion is restored and railway line 
from Dibrugarh is extended on to 
Khowang, then this area of the State 
may be served much more safely and 
economically. Another matter which 
we raised before the hon. Minister for 
Railways in our deputation and also on 
the flooi of this House was for con­
necting Tripura by a rail link from 
Kalkalighat in Kasimganj. An exten­
sion of only 18 miles is necessary 
May I know why work on this line 
has not been taken in hand? Al­
though the Minister has prepared a 
long list of new proposals for expan­
sion of Railwayi, it baffles us to under­
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stand as to why the State of Tripura 
has not been souRht to be connected 
by rail with rest of India. It only 
requires about 18 miles of extension 
That could have been easily done.

We are grateful that some survey 
is going to be done in the Garo Hills. 
Here also there is some suspicion. We 
do not know anything about the 

qualitative and quantitattve survey 
of the coal in the Garo Hills. How 
can we have a survey of the traffic 
without this? I do not understand 
this. I hope this point will be made 
clear by the Minister of Railways. 
How does he mean to have a survey 
of the traffic in Garo Hills without a 
quantitative and qualitative survey 
of the coal possibilities in the Garo 
Hills? That is the point which we 
have not understood. I hope that on 
this ground the survey of the railway 
in Garo Hills will not be put off but 
all that is necessary will be done to 
effect the proposed traffic survey with­
out delay. There was a cement fac­
tory at Chatak. That went to Pakis­
tan after partition. We supply lime­
stone to that factory but they do not 
supply us cement in return. We have 
ti |get cement from long distances.

[ have to pay for a bag of cement 
cd jing about Rs, 4/14 or Rs. 5/- in 
C^tutta, nearly Rs. 11/6 or 11/12 
in upper Assam. Why can’t we have 
a cement factory on our side of Garo 
hills and stop supply of lime stones 
to Chhatak? .

Sir, other commodities are transport­
ed to Assam at exorbitant expenses by 
air and the consumers in Assam are 
bled because it Is on them the heavy 
transport charges are saddled. Cement 
and corrugated are far too heavy goods 
to be generally lifted by air. There­
fore there is great scarcity for cement 
and corrugated iron sheets in the State 
of Assam. Although the Ministry 
of Commerce and Industry regular­
ly allots due quota for Assam, the 
same, for say, practically for 6 months 
in a year, or half the quantity allotted, 
cannot be lifted because of transport 
difficulty. Therefore there is chronic 
scarcity of cement and C.I. sheets in 
Assam.

Coming to the point of ticketless 
travel, it was mentioned at one time 
that the number of ticketless travellers 
is the largest in the north-eastern 
portion of that Railway zone. We are 
grateful to the Minister for having set 
up a Committee of Enquiry for ameni­
ties and other things and that it found 
that there was a lot of ticketless travel. 
But, we do not know till now what 
steps have been taken to check that. 
It was found by the Committee that 
station counters for sale of tickets are 
not timely opened. In that part of the 
country, indiscipline among the rail­
way employees, particularly the young 
generation, is considerable. At one 
time, when this matter was reponed to 
the predecessor of the present Railway 
Minister, he“ said, VI cannot take rotten 
potatoes from Assam for the other bags 
of good potatoes in other areas will also 
get rotten in contact.” How long are 
we going to rot with these rotten pota­
toes? There is indiscipline among a 
large section of the railway employees. 
I would request the Railway Minister 
to take appropriate action against 
those who show dereliction of their 
duty. Till the State took police action 
in certain districts, there was trouble 
off and on in the Railway colonies 
and station platforms. When one goes 
to the railway waiting room, he finds 
people sitting on the chair and putting 
their legs on the table, and a paying 
passenger cannot have the convenience 
in the waiting room. Sir, those things 
should be properly gone into by 
superior officers and some sort of plan­
ned action taken to correct undesirable 
conduct on the part of Railway em­
ployees towards the passengers eind 
the public.

Lastly, this may sound provincial, but 
this humble self claims to be one who, 
as a result of his life association with 
the great Congress organisation, does 
not consider with provincial out-!ook 
while treating things, and when talk­
ing about these. I And that in our 
denunciation of provincialism pt̂ d 
rac.tfiism, there is a wide gap betw^n 
profession and practice.

Am H ob. Member: Rub it in.
SliH Debeswar Samiah: Not to speak 

of higher offices, the Assamdto do not
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find place in class IV «rade of employ­
ees in Assam section of the Railways. 
If you go to Chittaranjan, you do not 
find a single man from that State, not 
even among the class IV menials. The 
inference is very easy; it may be stated 
that Assamese are not competent. But, 
when they get an opportunity, they show 
their competence? Of course, how 
to remedy this state of affairs one does 
not know. But it is up to the welfare 
state to hold the balance even, and 
remedy such ominous defects. There 
was a trade-apprenticeship class in 
- -1 rugarh. Suddenly an order went 
that the class must be abolished, and 
it was abolished. There were four 
students there and they made represent­
ations. They came to me with their 
grievances, and I also wrote to the 
Government. The reply from the 
Government was vague and it was 
said that the class was temporarily 
closed, but would be opened again. It 
is very difficult to understand what the 
reply means. Why should such things 
happen? While I say these things, I am 
not unappreciative of all that the 
Minister has done. I do not suggest 
f®r a moment that the Railway Minis­
ter has got “Allauddin’s Lamp” and 
he should produce miraculous achieve­
ments overnight. He deserves com­
pliments for all he has done and that 
is not insignificant. There is the
question of priorities and I am seeking 
to emphasise on this point. When the 
question of a bridge over Brahmaputra 
is talked about, why raise the question 
of rupees, annas and pies when the 
.bridge is vitally necessary for Defence 
purposes as well as for development of 
an underdeveloped State*? In short, 
this area has been long neglected, and 
when we had our own Government, the 
people thought that things would im­
prove. It is only from that angle that 
the whole matter is to be viewed.

Shri P. Subba Rao (Nowrangpur): 
I would only bring a few points of im­
portance to the notice of the hon. 
Railway Minister. One is about the 
necessity of constracting lines within 
large areas not senred by Railwajrs. 
Prior to Hhe year 1946, some surveys

were undertaken to fill in wide gaps. 
If you look at the map of India, you 
will see that Rajasthan which is a 
desert and Orissa and Madhya Pradesh 
are sparsely communicated by rail­
ways. Having regard to that point, 
I say that new lines should be cons­
tructed where there are no other 
naeans of communication such as roads 
and canals and the area is a hinter­
land inhabited by backward tribes. 
Prior to 1946, two importaht surveys 
were undertaken—one from Rourkela 
to Talcher and the other from Sam- 
balpur to Titlagarh— b̂ut there is no 
reason why the surveys already under­
taken were not carried out when new 
lines were thought of. There ought 
to be weighty reasons if the old sur­
veys are to be overlooked and new 
lines are to be undertaken. Another 
line was surveyed about 1950 from 
Visakhapatnam to Raipur and this 
also was neglected, and now new 
surveys are being undertaken, I say 
that the Railways have no policy with 
regard to the construction of new 
lines. In the matter of distances from 
the district headquarters, let me cite 
a few instances in Orissa and Madhya 
Pradesh, where the places are far 
away from the railway line. For ins­
tance, Jagadalpur is 121 or 136 miles 
away from the railway station; Sur- 
guja in Madhya Pradesh is 70 miles 
away. In Orissa, Pulbani is 105 miles 
away from Berhampore; Koraput is 56 
miles away and Keonjhar is 70 miles 
away. Apart from the point of veiw 
of these long distances, there is the 
necessity to look to the improvement 
of these two States, inhabited by 
aboriginal Tribes to a great extent.

With regard to the question of reduc­
tion of fares, there is the classiflcation 
of fast passenger and express trains. 
It is only a case of the public being 
duped. For instance, between Kharag­
pur and Howrah there is the Nagpur** 
Howrah Passenger which runs «ven 
faster than the Janata Jbcprosii, for 
which a higher fare Is charg^. 1 can 
point out several similar instances.
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In Ajoier-Khandwa section, there is 
DO difference between the express train
and the passenger. The express takes
21 hrs. 48 minutes, while the passenger 
takes 22 hrs. 9 minutes. There is 
practically no difference in the run­
ning time, but a higher tare is charged 
for Ihe express. Again, for broad, 
metre and narrow gauge, the same 
uniform fare is charged, though the 
costs of construction and equipment 
vary in eacn case and the service 
Tendered to the public in running 
hours in each case is different. The 
trains on the narrow gauges run very 
ilow. There is no necessity to run the 
narrow gauge tiains if they are not 
remunerative. In view of the bus 
transport nowadays, which runs at the 
rate of about 20 miles per hour, why 
should there be a narrow gauge train 
running at eight or nine miles per 
hour? If they are unremunerative 
instead of burdening the tax payer, 
they can as well be closed down.

Pilferage of goods and parcels in 
transit is on the increase and no ade- 
■quate steps are taken. Sometimes 
contents of parcels are pilferred and 
jstones are put in. This can only be 
done with the connivance of the rail­
way staff. Railway servants them­
selves very often resort to this. The 
Railways have to meet all these heavy 
<ilaims.

While thousands of applications are 
received in response to advertisements 
by the Railway Service Commissions, 
I doubt whether there is any mschine- 
ry to scrutinise these applications. 
Again, if the Commissions are to serve 
-any useful purpose, there must be one 
for each zone. Hitherto recruitment 
to railway services was lê t to the 
officers themselves with the result that 
recruitment was confined to relatives 
-of railway servants. Now, though Service 
Commissions have been set up, deser­
ving candidates are shut out.

I would like to make a few sugges­
tions in regard to amenities to 
purpose is served by the dining 
passengers. I do not think any useful 
-cars. So far as the higher class

passengers are concerned, it is admit­
ted that dining cars are run at a loss; 
the money that is earned is mainly 
from third class passengers who are 
served meals in thaiis. Even then 
they are running at a loss. When 
there are hotels and refreshment 
rooms on the platforms there is no 
necessity of running dining cars at a 
loss. Or, else, they may be left to 
contractors. There are two hotels run 
on western style at Puri and Ranchi 
on the old B. N. Railway. The 
Englishman established them for the 
benefit of English tourists. Now they 
are not patronised by anybody. The 
hotels themselves are not on the plat­
form but in the city. I have authentic 
information that both of them are 
running at a loss. The sooner they 
are closed the better It is.

While reservations are made at the 
starting stations, there is no safeguard 
against over-crowding by pawrengers 
getting in at intermediate stations. 
While passengers are allowed to enter 
in and get out through the windows, , 
there is no meaning in reservation. 
In spite of the fact that trains arrive 
crowded, tickets are issued at way­
side stations. That means no adequate 
check is* exercised in the Issue of 
tickets. It should be the duty of the 
guard of a train to Intimate the station 
ahead about the number of seats 
available and tickets should be issued 
according to the ac6ommodation avail­
able. Only a few weeks back at Allaha­
bad I saw about a thousand and five 
hundred Mela Passengers wVEh tickets 
waiting to board train which was 
coming completely packed. In «uch 
cases there is no meaning in issuing 
tickets. If people want to go on 
pilgrimage they must go by #  
trains; ordinary trains are not meK 
for Mela pilgrims. .

Beggary and hawking in running 
trains go on unabated. The only 
method of stopping beggary is to stop 
the train between two stations and 
alight the beggars. Once a beggar 
knows that he will have to alight on 
the way-side, he will not get into a 
train. Ticket collectors and station
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masters complain that they have no 
time to check the beggars.

With i*egard to ticketless travel, 
there Is an unholy alliance between at 
least some of the ticket examiners and 
the station staff and the passengers 
ore carried free and passed through 
the gate. There must be some check 
to prevent this. About smoking in 
third class carriages, the rule is that 
it is permitted with consent of the 
other passe^gei)s. Is it possible to 
obtain any consent? Every person 
begins to smoke. I suggest to the 
Railway Board to amend the rule so 
that no smoking is allowed. After 
every one and a half or two hours 
there is a junction where the train 
stops for ten to fifteen minutes and 
passengers who wish to smoke ran get 
down, smoke and then get in. Recent­
ly, I read in papers, that there was a 
fire accident because some inflam­
mable material, petrol or something, 
was carried and a cigarette end care­
lessly thrown setl fire to it. How can 
these accidents be prevented except by 
the prevention of smoking especially in 
the inter and third class carriages?
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North cum Kheri—East): Sir, the hon. 
Minister for Railways deserves our 
warm congratulations for the very 
able manner in which he has presented 
the Railway Budget. Throughout his 
speech there runs an undercurrent of 
human approach and sympathetic 
understanding of all problems con­
nected with the Railways. I find in his 
speech a determination tb give the 
largest possible benefit to the com­
munity through the railways. Even 
those who are usually tempted to 
criticise all that the Government does 
irrespective of the merits of each case 
have not been able to find any serious 
fault with the Railway Budget and 
have said that in the present circum­
stances the hon. Minister could not 
have done better.

After the formulation of. the first 
Five Year Plan and its endorsement by 
the Parliament, the budgets have ceased 
to be merely a statement of receipts 
and expenditure. Each sector of 
public or private activity has been as­
signed a definite role in that plan and 
each sector will be judged from the 
point ot view of its contribution to the 
fulfilment of the objectives laid down 
in the Plan. Railways, unfortunately, 
started the Five Year Plan with a 
great handicap. They had a backlog 
of over-aged locomotives and over-aged 
wagons and coaches, accumulated over 
the last twenty years or more. We 
inherited a war-shattered economy in 
which railways were probably the 
worst sufferers. It is a matter of satis­
faction that in spite of this a great deal 
has been done to bring down the 
percentage of over-aged rolling-stock. 
Out of 8209 locomotives as on 1st April 
1951, 31 per cent, were over-aged on 
that date and but for the replacements, 
partly by indigenous production and 
partly by imports, this percentage 
would have risen to 44 at the end of 
the Plan period. With the replacements 
undertaken, it is estimated that the 
percentage of the over-aged locomotives 
at the end of the Five Year Plan will 
be 24 per cent. Even this figure is 
high. But the backlog of twenty years 
cannot be wiped out in five years with­
out stopping other vital activities and

urgent railway expansions undertaken 
in the national interest. It is, however, 
necessary that the tempo of the indi* 
genous production should be stepped 
up not only with a view to effect the 
necessary renewals and expansions in 
the traction power as early as possible, 
but also to minimise our dependence 
on foreign imports and to mitigate the 
evil of unemployment by fostering 
production in the country. The hon. 
Minister proposes to investigate the 
utilisation of idle capacity in the 
engineering industry as per the find­
ings of the Moolgaonkar Committee to- 
make the country self-sufficient in the 
matter of production of railway 
materials and rolling-stock. I hope 
this matter will be pursued vigorously 
and not only existing capacities within 
the country will be fully utilised, but 
new capacities created to achieve as 
large a measure of self-sufRciency as 
may be possible.

In the case of wagons, the position 
with respect to replacements is more 
hopeful. There were nearly two lakhs, 
wagons on the line out of which 24 oer 
cent, were over-aged and the percent­
age would have risen to 37 without re­
placements at the end of the Five Year 
Plan. It is now estimated that at the 
end of the Five Year Plan, there will 
be 2.31,000 wagons on the line, show­
ing an increase of 15 per cent, in wagon ̂ 
supply while the percentage of over­
aged wagons is expected to be only 
seven per cent. It is a matter of great 
satisfaction that the built-up capacity 
will make India completely self­
sufficient in the matter of arranging: 
for supply Of wagons.

Regarding coaching vehicles also, 
the progress of replacement has made 
sufficient headway and with the 
Integral Coach Factory at Perambur 
coming into existence we expect to- 
become self-sufficient in this matter 
also. Commendable as this progress 
has been, I am sure that nobody is 
more conscious than the hon. Minister 
of the fact that much more remains to 
be done to meet the expanding economy 
of the country.

Mr. Ohalfnaii: The hon. Member
has got a pretty long note to read out*.
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[Mr. Chairman.]
I therefore request him to continue 
tomorrow as we have to take up other 
lousiness now.

REPORT OF I.F.C. ENQUIRY 
COMMITTEE

5 P.M.

Mr. Chairman: Now we get on to the 
next business. It is a Motion by Dr. 
Lanka Sundaram in which the Report 

-of the Industrial Finance Corporation 
Enquiry Committee is to be discussed. 
I may for the information of hon. 
Members read the rules which have a 
bearing on this matter.

Dr. Lanka Sundaram (Visakha- 
ipatnam). Mr. Chairman, it is not a 
Motion, if you will permit me to say 
so.

Mr. Chairman: No formal Motion is 
Xo be made. We have got two rules.

“There shall be no formal 
motion before the House nor vot­
ing. The member who has given 
notice may make a short statement 
and the Minister shall reply short­
ly. Any member who has pre­
viously intimated to the Speaker 
may be permitted to take part in 
the discussion.’'

It has a limited scope. Some hon. 
■Members have expressed their inten­
tion to participate. But, only those 

•who have given notice beforehand 
-could be permitted. It would be diffi­
cult for me to allow any other Mem­
bers.

Shri Gidwani (Thana): Have you 
received my name? I have sent it half 
an hour ago.

Mr. Chairman: His name is there.
Then, because the number of hon. 

Members desiring to participate is 
Afteen, it is necessary to limit the time, 
and I would request the hon. Mem­
bers to stick to that time that we fiv 

^ow. The Mover, I suppose, would 
take 15 minutes.

Dr. Lanka Sundaram: May I make 1 
■.submission? Ever since this two*

hour procedure was introduced, the 
Mover has always had half an hour. 
Otherwise, there is no purpose in goin*» 
over the entire documentation. I will 
try to shorten it as much as I can.

Mr. Chairman: I was told by tne
Deputy-Speaker that the Mover ^11 
take 15 minutes. I have no objection 
to extend it to 20 minutes if the hon. 
Member is so particular . I would like 
to know how long the hon. Minister 
in likely to take.

The Deputy Minister of Finance 
(Shrt A. C. Guha): I would like to
take half an hour.

Mr. Chairman: I would request the 
hon. Minister also to curtail the time 
at least to 15 minutes. I have got a 
list of 15 Members. Even if I give five 
minutes to each Member, it would 
leave me 25 minutes. Would twenty 
minutes suffice? .

Shri A. C. Guha: If I am to replv to 
all the points mentioned by the hon. 
Members, I would like to have half 
an hour. I would not make any parti­
cular demand for time. Only I would 
like to have adequate time to reply 
the points raised by the hon. Members.

Mr. Chairman: It means that even 
if the hon. Members who have given 
their names would confine themseb'e*? 
to five minutes, we will have to sit 
longer.

Some Hon. Memben: Yes.

Mr. Chairman: That is all right. 1
would also like to say that if all tne 
Members want that they should have 
a chance, they should stick to tht 

time and give their points only and 
not go on spinning long arguments 
Then, it would be difficult for us to 
finish it.

Now, I request Dr. Lanka Sundarorr 
to make his statement.

Dr. Lanka Sundaram: I desire to
raise this discussion on the report of 
the Industrial Finance Corporation 
Enquiry Committee, as a matter of




